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HIGH COURT OF DELHI
SHER SHAH ROAD, NEW DELHI
No.104/Exam./2019/DHC
Date: 31.05.2019
NOTICE

It is notified for information of all concerned that pursuant to the Order dated 17.05.2019
passed in W.P. (C) No. 5271/2019 titled "Jeevan Singh & Ors. V. Registrar General, High
Court of Delhi, (i} the representations dated 01.04.2019 (received on 03.04.2019) made by some
of the petitioners therein with regard to fixation of cut-off date as 05.06.2018 and recalling the
syllabus prescribed in the Notice bearing no. 56/Exam./DHC dated 30.03.2019, (ii) other
identical representations and (iii) some cross-representations made by other officials of this
Court inter alia praying that the cut-off date as notified in the said Notice dated 30.03.2019 may
not be changed, were placed in the Joint Meeting of the "Committee for Amendments/Review of
Rules of the Appointment, Conditions of Service, etc of the Officials/Employees of Delhi High
Court/District Courts" and "Committee for Appointment/Selection of Officers of the High Court
and District Courts" held on 28.05.2019.

The Competent Authority, on the recommendations made in the aforesaid Joint
Committee, has been pleased to direct that the cut-off date for determining eligibility of
applicants-candidates of AOJ/Court Master (Departmental) Examination-2019 as well as Private
Secretary (Departmental) Examination-2019 be changed from 01.06.2019/15.05.2019 to
04.06.2018 as the vacancies notified fell vacant prior to 05.06.2018, i.e., the date when
Recruitment Rules for the posts of AOJ/Court Master and Private Secretary were amended.

Accordingly, the dates of 07.07.2019 and 21.07.2019 fixed for conducting Paper-I and
Paper-II of AOJ/Court Master (Departmental) Examinatign-2019 as well as the dates of
30.06.2019 fixed for conducting Written Exam and 13.07.2019 &14.07.2019 for conducting

- Skill Tests of Private Secretary (Departmental) Examination-2019, stand cancelled. After

disposal of the aforesaid W.P.(C) No. 5271/2019, the matter will be placed before the Hon'ble
Selection/Appointment Committee for fixation of fresh dates of examinations, etc.

Sd/-
(H.K. Arora)
Registrar (Examinations)

Copy to:- 105-110/Exam./2019/DHC Date:31.05.2019
a

1 The Dis&%t Jucfge & Sessions Judge (Headquarters), Delhi with request that this Notice

may be circulated amongst those officials who have applied for the posts of Private.
Secretary and AOJ/Court Master in all the districts of the District Courts

2. All Registrars/OSDs, Delhi High Court.

3. All Joint Registrars/ Joint Registrars (Judicial)/ Deputy Registrars/ Assistant Registrars/
Deputy Controller of Accounts / Admn. Officer (Judl.) / Court Masters / Private
Secretaries with the request that the officials working under them, as also those who are
on leave, may be informed about this Notice.

4. Joint Director (IT) with the request to upload the Notice on the official website of this
~ Court viz. www.delhihighcourt.nic.in under the link Public Notice-Job Openings and
“also on the intranet.

s, Be displayed on the Notice Board.

6. " Guard File. ) d\& |

Assistant Registrar (Examinations)
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